
lnexerciseofthepowersconferredbySection4lgoftheCompaniesAct'2013'the
Hon,ble president, NCLT hereby re-constitut. ih. lndore Bench at Ahmedabad for the purpose of

^L^ll ^^mnrioo nf'

*1.?fffifilJ;-J"*,i, ffi,l*tli, assigned by the statute (s). rhe Bench shall comprise of:

File No. 1010312021-NCLT

6q-fi ftfq 3TETfi-{UTl NATIONAL COMPANY LAW TRIBUNAL
6dI ilf,. do-s,

{fi. S. 3I}- 6qdffi, at* rlE'
6'r' Floor, Block-3,

CGO ComPlex, Lodhi Road'

T{ f?d/New Delhi- 110003

frrtq / Dated: L5th FebruarY 2021'

ORDER

NCLT, I
ft f r-U"* 

""* " 
f um ari, M e mb er ( Judi c i al )

Shri Virendra Kumar Gupta, Member (Technical)

Hon'ble Ms. Manorama Kumari, Member (Judicial) and Hon',ble Shri chockalingram

Thirunavukkarasu, Member (Technical) shall attend NCLT Division Bench (courl No' Il)

on MondaY, TuesdaY & WednesdaY'

This shall come into force with effect from22.2.2021 till further order'

presently, the Bench shall attend the urgent matters through video conference'

This issues with the approval of Hon'ble Acting President' NCLT'
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Copy to:

1.
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4.

P.S.toHon'blePresident,NationalCompanyLawTribunal'NewDelhi'
Hon'ble Members, National Company Law Tribunal'

Secretary, National Company Law Tribunal

officers of National company Law Tribunal, Principal Bench' New Deihi/Kolkata/Mumbai/

chennai/Ahmedabad/Allahabad/Bengaluru/chandigarh/Guwahati/Hyderabad/Jaipur/cuttack/
Kochi/Amaravati/Indore'

5. PS to Joint Secretary, (Sh. Gyaneshwar Kumar Singh) Ministry of Corporate Affairs' New

Delhi.

6. NCLT web site/ Notice Board'

T.ThelnstituteofCharteredAccountantsoflndia,ITo,NewDelhi.
8. The lnstitute of Company Secretaries of India, ICSI, House 22' Institutional Area' Lodhi

Road, New Delhi - 110003'

9. The Institute of Cost Accountants of India, CMA Bhawan, 3 Institutional Area, Lodhi Road,

New Delhi-110003

1"0. corporate Law Adviser, 158, Basant E,nclave, Palam Road, New Delhi-110057'

L1. All Bar Councils.

(ShivSam bdrwa)
Registrar, NCLT


